INVITATION FOR EXPRESSION OF INTEREST FOR
MOHIB SHOES PRIVATE LIMITED

Operating In Footwear

Manufacturing Industry

Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

at Ambur Tamil Nadu MSME

* | fixed assets are located

RELEVANT PARTICULARS
1. | Name of the corporate debtor Mohib Shoes Private Limited
along with PAN & CIN / LLP No. PAN: AAECM6730A
CIN: U19201TN2006PTC059796
2. | Address of the Registered Office No. 18, Sami Street, Periamet,
Chennai - 600003, Tamil Nadu, India
3. | URL of Website https:/isites.google.com/view/mohibshoes-cirp
4 Details of Place where majority of Ambur and Chennai, Tamilnadu
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years and lists of creditors are available
atURL

https:/isites.google.com/view/mohibshoes-cirp

. | Eligibility for resolution applicants under

section 25(2)(h) of the Code is available at URL:

Available At:
https:/isites.google.com/view/mohibshoes-cirp
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5. | Installed capacity of main products/services | Under verification; further details will be provided Qawsienn QTLTLTET Gaassefls aumsILELD.
in the detailed invitation / process information 6 édAw suriiysstler sjerey SITOLGTL SLATATeT GamEEU LSSEmEH
6. | Quantity and value of main products/ Under verification from the books and records " | whmih i/ eLks Hduraes | wino uaselar gipiumLiis sfuriiy
services sold in last financial year of the Corporate Debtor. allpusmer QeuwinlL Gemeauser BoLGui aigSng)
7. | Number of Employees / Workmen Under verification. 7. uedlureriss / Gaimawm st eflumiiy s Quibn siaeSns:
g, |Further details including last available Available At: @i e embsensstar soLurs |https:/sites.google.com/view/mohibshoes-cirp-6
* | financial statements (with schedules) of two 8

urfremeundLeomid

©

JEET Ulfley 25(2)(h)-

a1 1p Sioran
aflesiemiugyila s@dlsei

https:/isites.google.com/view/mohibshoes-cirp-6
unfreneuudlLeomd

registration status as MSME

Udyam Registration No.: UDYAM-TN-02-0045352
Date of Udyam registration: 18 March 2021
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10.| Last date for receipt of expression of interest |2 November 2026 up to 5:00 p.m IST
11, Date of issue of provisional st of 7 November 2026 10. ﬁ@“uéf; @%ﬂﬁ;&%w é]mﬂwwuum;m 02.11.2026 Lorenev 5.00 wemfl ausny (IST)
" prospective resolution applicants 5%’ ; o mﬂg‘ . —
Last date for submission of . 11, | S2PBT STTET AMTLUSTITENET | 07.11.2026
12. abjections to provisional ls 12 November 2026 up to 5:00 p.m IST gg)&rr:;]s LJL'IQIUEU 'ﬁu‘tpm@AwG Gzdl
Date of issue of final list of prospective qp, | BPEMVE LLQURIGE HLOELIDI | 12.11.2026 wreme 5.00 wewfl eueny (IST)
13. resolution applicants 17 November 2026 *"Df’”Lﬂ‘“"’ '@gugﬂ @QQ i _
14 Date of issue of information memorandum, 18 November 2026 13 2&’7@9‘5 fi”w”?" allesremiugnyisafon | 17.11.2026
*| evaluation matrix and request for resolution | Bugliuciqued
plans to prospective resolution applicants 14, ??Tgiﬁ?wwfuﬂ g{ﬁ mgwmzi@ngﬁ%w 18.11.2026
15.| Last date for submission of resolution plans | 18 December 2026 up to 5:00 p.m IST ﬁwmmﬁwépi Gond Gad) o
16. | Process emild to subit Expression of Interest | cirp.mohibshoes@gmail.com 15.| gwrar Siisgom suiiidss Bs) Gsdl| 18.12.2026 wreme 5.00 sl ausmy (1ST)
16. | EOl suirlifsaCausmingw Hlataresas | cirp.mohibshoes@gmail.com
17.| Details of the Corporate Debtor's Registered MSME - Micro enterprise for FY 2026 - 27.} 197 [ Qu@Blmiaus sLsrmenilssr MSME
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2 Suwib ugle| erevsr. UDYAM-TN-02-0045352
2 Swib udley mrei: 18 wriré 2021

The above calendar is subject to the Hon'ble NCLT granting the requisite exclusion /

extension of the CIRP period. Any changes will be communicated in accordance with
applicable law. The detailed invitation and eligibility criteria shall be read with this Form G

Sd/-

CA. Nagalingam Muthiah

Resolution Professional

IBBI Regn. No.: IBBI/IPA-001/IP-P00774/2017-2018/11347

Registered Address: B-8, Gems Court, 25/14,

:17.10.2026 Khader Nawaz Khan Road, Nungambakkam, Chennai - 600 006

For Mohib Shoes Private Limited

Date
Place: Chennai
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